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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 225/2025

IN THE MATTER OF:

News Item Titled “Washing Center Par 1,000 Avedh Vaahan Har Mahine
30 Crore Litre Paani Kar Rahe Barbad” appearing in Jagaran City Noida
Dated 27.04.2025

ACTION TAKEN REPORT ON BEHALF OF RESPONDENT NO. 4 &1
(GROUND _WATER _DEPARTMENT, UTTAR PRADESH) IN
COMPLIANCE OF ORDER DATED 16.12.2025

It Most Respectfully Showeth:-

1. That the present Action Taken Report is being filed by Respondent No. 4,8 1
Ground Water Department, Uttar Pradesh (UPGWD)

2. That the present O.A. has been registered suo motu by this Hon’ble
Tribunal on the basis of a news item titled “Washing Center Par 1,000
Avedh Vaahan Har Mahine 30 Crore Litre Paani Kar Rahe Barbad”
published in Jagran City, Noida dated 27.04.2025, reporting that nearly
1,000 illegal vehicle washing centers were operating in Gautam Budh
Nagar without obtaining the required NOC from the GWD and allegedly
causing wastage of about 30 crore liters of water every month. The news
report further highlighted that large quantities of water are used for
washing vehicles and that the resultant wastewater containing detergents

and chemicals is being discharged without proper treatment facilities such
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as Hazardous Treatment Plants or water harvesting systems, thereby
raising serious environmental concerns and indicating possible violations

of the Water (Prevention and Control of Pollution) Act, 1974 and the

Environment (Protection) Act, 1986. This Hon’ble Tribunal took
cognizance of the matter in exercise of its suo motu jurisdiction as
recognized by the Hon’ble Supreme Court in Municipal Corporation of
Greater Mumbai Vs. Ankita Sinha & Ors., and after considering the
matter, disposed of the proceedings with directions to the concerned
authorities to complete the necessary exercise within three months and

submit a detailed compliance report before this Hon’ble Tribunal.

. That in compliance with the last order dated 16.12.2025 passed by this

Hon’ble Tribunal, it is respectfully submitted that in District Gautam Budh
Nagar a total of 193 car/vehicle washing centres were identified. Out of
these, 55 centres are located in industrial areas, whereas 138 centres are

situated in non-industrial areas. A list of the said details is annexed hereto

as Annexure-1.

_ That out of the aforesaid 55 car/vehicle washing centers located in

industrial areas, 14 centres have already obtained the requisite permission
from the competent authority and a list of the same is annexed hereto as
Annexure-2. Furthermore, 12 centres have already submitted applications
seeking the required permission, which are presently under consideration.

A copy of the said list is annexed hereto as Annexure-3

. That it is further submitted that out of the said 55 centres, 5 washing centres

have discontinued washing activities for the last three to four years and are
presently engaged in other activities, and therefore they are no longer
functioning as vehicle washing centres. Moreover, one washing centre
does not have any borewell installed at the site. The details of these cases

are annexed hereto as Annexure-4.
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6. That it is further submitted that 23 washing centres out of the said 55

centres have neither obtained the required permission nor submitted any

application till date and a list of the said washing centers is annexed
hereto as Annexure-5. In this regard, during the meeting of the District
Groundwater Management Council (DGMC) held on 11.03.2026, it was
decided by the Joint Groundwater Council that a penalty of Rs. 2,00,000
(Rupees Two Lakhs only) shall be imposed on each of the said 23 operators
under the provisions of Uttar Pradesh Groundwater (Management and

Regulation) Act, 2019, particularly under Chapter VIII (Annexure-6.),

for non-compliance with the permission requirements.

. That with respect to the 138 car washing centres operating in non-industrial

areas (Annexure-7.), it is submitted that the Uttar Pradesh Pollution

Control Board, Noida and Greater Noida had earlier written to the
Electricity Department seeking disconnection of electricity connections of
these centres. The said communications to the concerned department vide
letters dated 05.08.2025, 18.08.2025, 23.08.2025, and 25.08.2025 are

annexed herewith as Annexure-8.

. That, further pursuant thereto, necessary action has been taken and

presently these centres are non-functional. The Pollution Control Board
had already taken appropriate action to make these units non-operational.

The relevant document is annexed herewith as Annexure-8.

. That in view of the foregoing submissions, it is most respectfully prayed

that this Hon’ble Tribunal may graciously be pleased to take the present
Action Taken Report on record in compliance with the order dated

16.12.2025.

RESPONDENT NO.4 & 1

g
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ANNEXURE-1

S.N Name of Service Centres Address Consent
0. status
1 KONCEPT AUTOMOBILES PVT LTD PLOT NO-A-54, SECTOR-02, NOIDA | 31/07/2023
2 KONCEPT AUTOMOBILES PVT LTD PLOT NO-B-5,6,7 SECTOR - 60, 31/03/2022
NOIDA
X KONCEPT AUTOMOBILES PVT LTD PLOT NO-A-25, SECTOR-64, NOIDA | 31/03/2022
4 KONCEPT AUTOMOBILES PVT LTD PLOT NO-A-31, SECTOR-2, NOIDA 31/07/2023
5 KONCEPT AUTOMOBILES PVT LTD PLOT NO-C- 11,12 SECTOR -59, 31/07/2024
NOIDA
6 SILVER ARROW AUTOMOBILES PVT LTD. PLOT NO-D-7, SECTOR-8, NOIDA 31/07/2023
T ASAAUTOMOBILES PVTLTD PLOT NO-F-477, SECTOR-63, 31/07/2025
NOIDA
8 VIRAJ AUTOMOBILES PVT LTD PLOT NO-A-18, SECTOR-6, NOIDA 31/07/2021
9 PARKASH AUTOMOBILES PLOT NO. A-38, SECTOR-08, NOIDA 31/03/2022
10 | DEUTSCHE CARS PRIVATE LIMITED PLOT NO-H-8, SECTOR 63, NOIDA 31/07/2024
11 | SPIRITED AUTO CARS I LTD PLOT NO-D-11 SECTOR 8 NOIDA 31/07/2025
12 | GAUTAM BUDH CARS PVT. LTD. PLOT NO-B-127, SECTOR-5, NOIDA | 31-07-2023
13 | SAGAR MOTORS PLOT NO-B-123, SECTOR-5, NOIDA | 31/07/2023
14 | SAGAR MOTORS PLOT NO-D-48 SECTOR-63, NOIDA 31/07/2023
15 VIPUL MOTORS PVTLTD PLOT NO-B-124-125, SECTOR-5, 31/07/2023
NOIDA
16 | VIPUL MOTORS PVT LTD J-14,SECTOR-63,NOIDA 31/03/2027
17 | ROHAN MOTORS LTD PLOT NO-C-9 SECTOR-1, NOIDA 31/03/2024
18 | UTTAM TOYOTA A DIVISON OF THE PLOT NO-H - 3, SECTOR 63, NOIDA | 31/07/2025
STANDARD TYPE FOUNDRY PVT LTD
19 FAST TRACK AUTO CARE INDIAPVT LTD PLOT NO-A-31, SECTOR-63 NOIDA 31/07/2023
20 | RAHUL MOTORS PLOT NO-A- 59, SECTOR 80 31/07/2023
PHASE-I| NOIDA
21 | SHIVA MOTOCORP A UNIT OF NARNOLI PLOT NO-A-108, SECTOR-5, NOIDA | 31/07/2024
APPARELS PVT LTD 4
22 | NAKSHA ENTERPRISES PVT LTD Plot No-G-25, SECTOR-11, NOIDA 31/12/2027
(ACE Honda)
23 | ACTION AUTOMOTIVES PRIVATE LIMITED PLOT No-H-5, SECTOR-63, NOIDA 31/07/2023
CAPITAL AUTOMOTIVES PRIVATE LIMITED Plot No. J9+FQV, Block-D, SECTOR- 31/07/2023
24 63, NOIDA
25 | CAPITAL AUTOMOTIVES PRIVATE LIMITED PLOT NO-B-79/80, SECTOR-2, NOIDA 31/07/2023
26 | CAPITAL AUTOMOTIVE PRIVATE LIMITED Plot No-A-7, Sector 83, Noida 31/07/2023
27 | CAPITAL AUTOMOTIVES PRIVATE LIMITED Plot No-C-47, SECTOR-58, NOIDA 31/07/2023
28 | MOTORCRAFT SALES PRIVATE LIMITED PLOT NO- 15, SECTOR-140, NOIDA Applied for
Renewal
29 MOTOR CRAFT INDIA PVT LTD PLOT NO. C-42, SECTOR-57, NOIDA Applied for
Renewal
30 | MOTOR CRAFT INDIA PVT LTD PLOT NO. F- 8 & 9, SECTOR-8, NOIDA | Applied for
- Renewal
31 SAHU REFRIGERATION INDUSTRIES LIMITED Plot No. H-162, Sector-63, Noida 31/07/2024
32 ALLIED MOTORS LIMITED Plot No-W-9, Sector-11, Noida 31/03/2024
33 | PUNJAB MOTOR WORKS LCV Plot NO. 05, BLOCK-C, SECTOR-80, 31/07/2023
NOIDA
34 SHANTI AUTOSALES PVT LTD PLOT NO. B-27, SECTOR -81, NOIDA 31/07/2027

4
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¢:1.No. Name & Address Validiy
.——-—'—‘-'_" —-—-'_'_-"'-‘--
Shivaay Autocare Pyt Lid, Plot No.- D-021, Site-4, Greater
36 [Noida
;5 S‘pllrncd Au‘ln Car India Limited, Plot No.- 13-37, 38, Site-4, 31.07.2026
Greater Noida
3'1 Motor Craft, Plot No.~-D-40, Site-d, Greater Noida
Koneept, Automobile Pvt Ltd, Plot No.-D-10 Site-4
' ! ! p ,07.2027
33 Greater Noida N0
Lol
Sﬂ S‘ag,ar Mmu.rs. Plot No.-C-4, Site-4, Near Pari Chowk, 31.07.2027
Greater Noida
4o Hyundai Fortune, (Aspire Automobile), Plot No.-D-74, Sited 31,07.2026
4, Greater Noida
44} |NRL Kia, Plot No.-B-1, Site-d, Greater Noida
e
m Shaurya Automobile (Hero), Plot No.-E-93, Site-4, Grealer
Noida
RS SR e
““3 Fortune Hyundai (Aspire Automobile), Plot No.- 103, 31.07.2026
Ecotech-12, Greater Noida B
Frontier Automobiles Pyt Lid, Plot No.-E-59, Site-4,
qq Greater Noida
I.s Sagar Motors, Plot No.-29, Ecotech-12,Greater Noida 31.07.2029
"‘6 Rana Motors (Nexa), Plot No.-20, Ceotech-12, Greater 31.07.2026
Noida
Votor Craft Sails Pyt Ltd, Plot No.-93, Ecotech-12, Greater 31.7.2024
‘“1 Noida Y
Vi,?ul Motors Pvt Lid, Plot No.-64, Ecotech-12, Greater 31.07.2028
I|B Noida
l\q Skyline Bajaj, Plot No.-E94, Site-4, Greater Noida
Eb Shree Ram Motors, Plot No. E-86, Site-4, Greater Noida 31.12.2018
My TVS Car Care Solution, Plot No.- E-87, Site-4, Greater
81 |Noida
Sagar Motors, Plot No.-E-36, Site-4, Near Pari Chowk,
sQ |Greater Noida 31.07.2027
RAJ ENTERPRISES, PLOT NO. 10-A, UDYOG VIHAR,
83 |Greater Noida 31.07:2027
s Jaiswal Motors, PLOT NO. 31, Mahila Udyami Park-2,
"‘ Ecotech-3, Greater Noida
MS MOTORS, Plot No.-393, Udyog Kendra-1, Ecotech-3
85 Greater Noida ‘ : 31.07.2025
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|' ETP Installed/Not

S1. No. Name & Address of Service Centers established at Non-Confirming Areas Installed
[Q‘ M/s Rashid Washing Centre, Jila Panchayat Market, Kasna, Greater Noida, G.B. Nagar Not Installed
laﬁ M/s Khushi Auto Service Cent'é, I il_a Panchayat Market, Kasna, Greater Noida, G.B. Nagar Not Installed
B M/s Ex Press 3D Car Washing Centre, Tilpta Dadri Road, Greater Noida, G.B. Nagar Not Installed
[oq M/s Shri Krishna Washing Centre, Tilpta Dadri Road, Greater Noida, G.B. Nagar Not Installed
|og M/s IZB Washing Centre, Tilpta Dadri Road, Greater Noida, G.B. Nagar Not Installed
l.‘ M/s Nirmal Washing Centre, Nirmal Market, Surjapur, Greater Noida, G.B. Nagar Not Installed
|.7 M/s Gear Head Garage, Prasandi Market, Gamma-1, Greater Noida, G.B, Nagar Not Installed
l os M/s Jay Shree Shyam Ji, Habibpur, Greater Noida, G.B. Nagar Not Installed
M/s JSB Car Washing Centre, Habibpur, Bhawar Singh Market, Main Road, Chauganpur, Greater
\q ; Not Installed
Noida, G.B. Nagar
‘ ‘ a M/s V8 Motors, Aicher Market, Pi-1, Greater Noida, G.B. Nagar Not Installed
‘“ M/s Raja Custom Motors, Aicher Market, Pi-1, Greater Noida, G.B. Nagar Not Installed
\m M/s Wheel Mart, Aicher Marlket, Pi-1, Greater Noida, G.B. Nagar Not Installed
i B M/s Nagar Washing Centre, Ramphool Market, i1, Greater Noida, G.B. Nagar Not Installed
\ ﬂ.' M/s Subhi Motors, A-114, Sector- Zeta-1, Sakipur, Greater Noida, G.B. Nagar Not Installed
1 [5 M/s Car Wash, Zeta-1, Sakipur, Greater Noida, G.B. Nagar Not Installed
‘ ls M/s Delight Car Wash, Plot No.-B-1, AR Market Tilpata, Dadri Road, Greater Noida, G.B. Nagar Not Installed
M/s Anash Washing Center, In front of Denso Company Pvt Ltd, Tilapata Karnwas, Greater Noida,
' Not Installed
w G.B. Nagar
149 [M's Automodix, Plot No.- 209, Old Sakipur, Greater Noida, G.B. Nagar Not Installed
\ |q M/s Mayank Zoom Wash, Natto ka Madaiya, Near Sigma-3, Greater Noida, G.B. Nagar. Not Installed
‘{o M/s Shaurya Automobile, Shop No.-61, Jagat Farm Market, Gamma-1 » Greater Noida, G.B. Nagar. Not Installed
|Q| Ms Parkash Auto Mobile, Plot No.-3, Gali No.-9, Jagat Farm, Gamma-1, Greater Noida, G.B. Nagar, Not Installed
m M’s Balaji Car Washing Centre, Jila Panchayat Market, Kasna, Greater Noida, G.B. Nagar. Not Installed
@ M/s Express Car Wash, Tilapata Gol Chakkar, Near 130 Mtr, Road, Greater Noida, G.B. Nagar, Not Installed
Ri.' M/s Krishna Service Centre, Shekhar Market, Haldoni Mod, Greater Noida, G.B. Nagar Not Installed
|8 [Mis Suhail Washing Center, Haldoni Jalpura Road, Greater Noida, G.B. Nagar Not Installed
R% M/s Noida Car Hub, Vill-Jalpura, Near Shiv Mandir, Greater Noida, G.B. Nagar Not Installed
m M/s Classic Automobile, Vill-Jalpura, Mod, Greater Noida, G.B. Nagar Mot Tiistaisss
m z&; Tr:r]p Wash, Vill- Amenabad, Sector-1, Infront of Flora Heritage, Appartment, Greater Noida, Not Installed
D, Bal’
llgq M/s Shyam Motors, Behind Arihant by Amber, Sector-1, Greater Noida, G.B. Nagar Not Installed
M/s KCM Car Washing Center, Chaudhary Khem Chand Market, Near- Mangalya, Sector-1, Greater Not Installed
_l@ Noida, G.B. Nagar oy
M/s Speed Up Autos, Vill- Amenabad, Near HP Petrol Pump, Amber, Sector-1, Greater Noida, G.B,
u] Nagar Not Installed J




Not Installed

549 18 [M's Om Motors, Plot No.-5, Near By Backson College, Tugalpur, Gmteerda, 3B. Nagar

Ms Detailing Masters, ETA-2, Makoda, Near Narmada Society, SKA Metro Villa Ro
m Noida, G.B: Nagar : : Not Installed
'39 M/s Sai Service Center, Haldone, Tugal Pur Market, Greater Noida, G.B. Nagar - M
bﬂ_ M/s Express Car Wash, Haldone, Tugal Pur Market, Greater Noida, G.B. Nagar R
'g ‘ s Car Washing Center, Tugal Pur Market, Greater Noida, G.B. Nagar T

' 3/ 7 M/s Motor Craft Sales Pvt Ltd, Dronacharya College, Atta Road, Dankaur, Greater Noida, G.B. Nagar Not Installed
m M/s Rana Motors, Dhoom Manikpur, Dadri, Greater Noida, G.B. Nagar

Not Installed

10
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i

CERTIFICATE

S.
COMPANY ADDRESS
No. NO.
1 |Koncept Auto Mobiles Pvt. |PlotNo-A-54, Sector-02 Noida
20251210047
Ltd.
2 |Koncept Auto Mobiles Pvt. [PlotNo-A-31,Sector-2, Noida
20251210048
Ltd.
3 |Koncept Auto Mobiles Pvt. |PlotNo-C-11,12, Sector-59, Noida.
20261000870
Ltd.
4 |Deutsche Cars Pvt.Ltd. PlotNo-H-8,Sector-63 Noida.
20261000897
5 |Koncept Auto mobilesPh.Ltd.|Plotno-C-11,12Sector-59 Noida
20261000870
6 |Rahul Motors PlotNo-A-59,Sector-80Phase-11
’ 202406001813
Noida.
7 |Shiva Motocorp A Unit Of |Noida NOCO364
Narnoli Apparels Pvt. Ltd. Y
8 [Naksha Enterprises Pvt.Ltd. |Noida NOCD1494
Cace Honda. 4
9 |Action Automotives Private |PlotNo-H-5Sector-63, Noida.
Limi NOC012093
imited,
10 [Capital Automotives Private |PlotNo-A-7,Sector-83, Noida.
S 202601000330
_ Limiled
11 |Allied Motors Limited PlotNo-W-9,Sector-11,Noida
202601000827
12 |Koncept AutomobilePvt.Ltd. |PlotNo-D-10,Site-4, Greater
i 202506000040
Noida
13 |Shaurya Automobile (Hero) |PlotNo-E-93,Site-4, Greater
: 202509000928
Noida
14 |MS Motors PlotNo-393, Udyog kendra -1,
202512000992

Echotech-3, G. Noida

11
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(ANNEXURE-3)

NO.

COMPANY NAME

ADDRESS

INPROCESS
CERTIFICATE NO.

Silver Arrow Auto Mobiles
Pvt.Ltd.

PlotNo-D-7,Sector-8, Noida.

GTBNO326RIN1091

Spirited Auto Cars Ltd.

Plot-No-D-11,Sector-8 Noida

GTBNO326NIN0967

GautamBudh Cars Pvt. Ltd.

PlotNo-B-127,Sector-5 Noida

GTBNO226RIN1055

Sagar Motors

PlotNo-B-123,Sector-05 Noida

GTBNO226RIN1066

Capital Automotives Private

Plot-No-C-47,Sector-

GTBNO326RIN1092

Limiled 58,Notda.UP
6 |Spirited Auto Car India PlotNo-B-37,38.Site-
Limited 4,GreaterNoida GTBNO326NIN0966

Sagar Motors

Plot No-C-4, Site-4, Near
Pari ChowkGreaterNoida

GTBNO226RIN1063

Hyundai Fortune, (Aspire
Automobile)

PlotNo-D-74,Site-
4 GreaterNoida

GTBN1225NIN0935

Hyundai Fortune, (Aspire

PlotNo-D-74,Site-

GTBN1225NIN0936

Automobile) 4,GreaterNoida
10 |Sagar Motors PlotNo-29,Ecotech-
12 GreaterNoida GTBNO226RIN1067
11 |Skyline Bajaj PlotNo-E94 Site-
: 4 GreaterNoida GTBNO226RIN1070
12 |Sagar Motors PlotNo-E-36,Site-
4,NearpariChawk,G.Noida GTBNOZ20RINIOGA

12




(ANNEXURE-4)

- COMPANY NAME A ESS GROSEDNES
NO. R BOREWELL
1 |Koncept Auto Mobiles Pvt. PlotHo,B-5,6,7,Sector-60,
; CLOSE
Ltd. Noida
2 |Koncept Auto Mobiles Pvt. PlotNo-A-25,Sector-64,
: CLOSE
Ltd. Noida.
3 |A&A, Auto Mobiles Pvt.Ltd. |[PlotNo-F-477,Sector-63, CLOSE
Noida
p - E - .
C.ap!tal Automotives Private |Noida CLOSE
Limiled
5 . . . = “R- t _2’
Capital Automotives Private  |Plot-No-B-79/80,Sector CLOSE

Limiled

Noida

17

UttamToyota A Divisionol the
Standard Type Foundry
Pvt.1.td

Plot no. H-3, sec-63, Noida

NO BOREWELL

13

552



553 (ANNEXURE-5)
NSO COMPANY NAME ADDRESS PENALTY
1 |Viraj Auto Mobiles Pvt.Ltd. PlotNo-A-18,Sector-6, Noida. SHALL BE
IMPOSED
2 |Parkash Auto Mobiles PlotNo-A-38,Sector-08 Noida. SHALL BE
IMPOSED |
3 |Vipul Motores Pvt.Ltd. Plot.No-B-124,Sector-5 Noida SHALL BE
_ IMPOSED
4  |Vipul Motors J-14,Sector-63, Noida SHALL BE
IMPOSED
5 |Rohan moters Ltd. PlotNo-C-9Sec-01, Noida UP SHALL BE
IMPOSED
6 |Fast Track Auto Car India Pvt Itd PlotNo-A-31-Sec-63, Noida SHALL BE
IMPOSED
7 |Motor Craft Sales.Privat PlotNo-15,Sector-140,Noida, SHALL BE
Limited. IMPOSED
8 |Motor Craft India, Pvt.Ltd. PlotNo-C-42,Sector-57,Noida. SHALL BE
IMPOSED
9 |Motor-Craft, Pvt.Ltd. PlotNo-F-8&9,Sector-8,Noida. SHALL BE
IMPOSED
10 |Sahu Refrigeration Industries  [PlotNo.H-162,Sector-63,Noida SHALL BE
Limited, IMPOSED
11 |Punjab Motors Works Lcv PlotNo.05,Block-C;Sector-81,Noida. SHALL BE
IMPOSED
12 [Shanti Auto Sales Private Ltd PlotNo-B-27,Sector-81,Noida SHALL BE
IMPOSED
13 |Shivaay Auto Care Pvt.Ltd, PlotNo-D-021,Site-4,GreaterNoida SHALL BE
IMPOSED
14 [Motor Craft PlotNo-D-40,Site-4,GreaterNoida SHALL BE
IMPOSED
15. NRL Kia PlotNo-B-1,Site-4,GreaterNoida SHALL BE
; IMPOSED _ |
16 |Frontier Automobiles PlotNo-E-95,Site-4,GreaterNoida SHALL BE
IMPOSED
17 |Rana Motors(Nexa) PlotNo-93,Ecotech-12GreaterNoida SHALL BE
IMPOSED
18 |Motor Craft Sails Pvt.Ltd. PlotNo-93,Ecotech-12GreaterNoida SHALL BE
IMPOSED
19 |Vipul Motors Pvt.Ltd. PlotNo-64,Ecotech-12,GreaterNoida SHALL BE
IMPOSED
20 |Shree Ram Motors PlotNo-E-86,Site-4,GreaterNoida SHALL BE
IMPOSED
21 |My Tvs Car Care Solution PlotNo-E-07,Site-4,greeater SHALL BE
IMPOSED _|
22 |Raj Enterprises PlotNo.10A,UdyogVihar,GreaterNoida SHALL BE
IMPOSED
23 |Jaiswal Motors Plot No-31, Mahila UdyamiPark-2,Ecotech- SHALL BE
3.GreaterNoida 414 IMPOSED




ANNEXURE-6
38 SR WY JHHRY TWE, 7 I, 2019
Revival and 34. The Appropriate Authorities shall work for revival and rejuvenation of
Rejuvenation of  rivers ponds, wells, etc. in every village. Appropriate Authorities shall develop and
::ﬁ:’::"ds' execute efficient plans to conserve such rivers, ponds, wells, etc,
CHAPTER-VII
IMPACT ASSESSMENT AND TRANSPARENCY
Impact 35. (1) It shall be the duty of the Appropriate Authorities to undertake impact
Assexsment assessment of both social and environment aspects of such activities to be implemented
in the area of their jurisdiction in accordance to the provisions of this Act.
(2) The pracess of impact assessment shall include short-term and cumulative
impact assessment, may be in the following fields and specifically:—
(a) Impact on right to water for life;
(b) Impact on drinki ng water sources;
(¢) Impact on quality and quantity of groundwater;
(d) Impact on agricultural production;
() Impact on the ecosystem including rivers and water bodies;
() Impact on land use.
Transparency 36. (1) It shall be the duty of the Appropriate Authorities in the area of their
Sysens jurisdiction to create an effective and citizen-friendly transparency.
(2) The minimum content, periodicity, and other details of the information to be
put out proactively,
(3) All requests for information within a district shall be fulfilled within
reasonable period,
Duties of 37.(1) The Appropriate Authorities with respect to the area of their jurisdiction
::.:;::;:c shall proactively disclose information:

Information to be
kept in Public
Domain

Offences and
penalties

(2) It shall be the duty of the appropriate body to disseminate the records in

such a manner that any person can understand the information easily. This obligation
shall also include the dissemination of information in a consolidated and summarized

38. Information on the Impact Assessment of such activities taken up under this

Act in section 35 shall be placed on internet for access by public.

CHAPTER-VIII
OFFENCES AND PENALTIES

39. (1) If any commercial, industrial, infrastructural and bulk user of

groundwater or any drilling agency,-

(2) contravenes or fails to comply with any of the provisions of this Act or
any rule made there under except provisions described under chapter-V; or

(b) obstructs the Appropriate Authorities or any other person authorized by
the State Ground Water Management and Regulatory Authority to exercise any
of the powers under this Act, shall be punishable with fine which shall not be
less than two lakh rupees which may extend up to five lakh rupees or
imprisonment which shall not be less than six month and which may extend to
one year or with both, in case of first offence. '

(c) repeats the offence after conviction thereof under sub-clause (b), such
user shall be deemed to be guilty of second offence and shall be punished with
fine which shall be double the amount of fine awarded to him or her, in addition

- 1o imprisonment awarded to him or her under the said sub-clause. Besides, the

authorisatio no-objection certificate granted to him under this Act shall be
cancelled with immediate effect. 15
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ANNEXURE-7

555

H0%0 SR wfde W% 1 7 7 gar JETY, e
1| Ho PEE SMe) i Ao, 49 s, STe—ass, WFR—12, AT 26.598897,77 342442
2| %o M@ Ay B A, 49 s, Se—1s, JAaeR—12, ATST 28.509145,77.342069
3| Ho TH0THo Aex ARt ek, T o 1, AT SR ARDE, AIEX—66, TSl 28.601231,77.372996
4 | Ao YWY ey wiew W, 979 Fo 02, Tefl F0 9, T B Abe, Waev—e6, 28.601256,77.373048
ST
5 | Mo T eRR, 9 7o 227, T 70 9, TR PR ATbe, Haex-66, A0S 28.601269,77.373609
6 | Mo YR Arcy, I Do agea, IR, WFER—66, TSI 28.601184,77.374474
7__| H0 U% qvs & ®R A, o o 21, 22, 23, 24, YTH—HRT, NICI—66, AIGST | 28.601361,77.375397
8 | f0 TSRO YReX Acd (GRw anel i), DY BT, | 28.601144,77.375999
HITR=T1, UTH—FH, Faev—66, Aoy
o Yo g Hiew, siie dormr evaes, SRR TR, Weex—66, | 28.601145,77.375909
ArgeT
10 [ W0 e Al @ eRde THUN), FNoTe Deel Baed, Faee7] 28,601338,77.376367
UTH~H3XI, WFeI—66,
1| Ho Tereed Aicd, oo dere SRS, Waei7] U1, WaR—66, | 28.60153177.376244
LN
12| %o SoPo sicrmrses, Tm—wi, Seei—os, TAG 3 EIeged, AraeT 28.605779,77.379784
13| Ao Al Y o arfer, AT, HITR—66, STATC o eTRTT, AeeT 28.604322,77.379938
14 |% W 1% e wiew w9 e i IR IS IR aRa=a | 28.622998.77.399078
FUCYA Ufedd Wb, TTH—FEATGR , FeN—63, AT
15 | Ho 919 Am® wew, A7 & e AR SISl Uit 1T | 28.622969.77 399077
TH—FEATYR AICYR, Yeev—63, we]
16 | "0 7 VS BR WG (MBCS), S I X R SiRaa guexerTer | 2862287577 399052
UfTs VREY ATH-IEATYR WeqR, Waew—63, RS
17 | ¥ ISy TEE wWiw @ ReaRT, PR ETIH AR TEAIAG, WICX—63, | 28.619208.77 398048
- AT
18 |0 N v giete e AT =R, ATH—TEoNATR, VICX—63, TSt 28.617592,77.397627
19 | Ho 5t Rra eafpler R amer Sy UH~FEAAR, HIFEX—63, ATTST 28.611176,77.397803
20 [Ho & Aed oR aewN, @l w0 01, TP, fa8R—2, 7\ 7oy 28.603959,77.403819
TFeR—121, AT
21| %0 ¥ ¢ OIS Aed, thyan, Ren—z, w7, HHR—121, ATqST 28.603997,77.403909
22| H0 g @ CaaiiRar Aed, I T ARIUE], AaeR—121, AT 28.605268,77.402537
23 | #0 §S7 sifcTes, um 91 ey, HFER~121, AT 28.607997,77.401379
24| o Bvew Ared, @IC 70 Y0800, RAFeR—122, AGET 28.593122,77.936829
26 | %o UW PR, AT AR, Fae—115, ST 28.576778,77.309688
26 | Ho 3ffet v, e [0 Sodio—es, HFeR—117, A1Ce 28.593122,77.936829
21| %o 3T Aifeq oa, wie o SNodl0—s3, HFR—117, AT 28.574133,77.308463
28 | %o I PR WARIT QU A, <ie 7o SI0CI0-52, HaFeR—117, =TqeT 28,57401,77.39830
29| Ho RECefT REIRT wefear, wie o TModlo—sa, Seevity, TSt 28.593122,77.936829
30 | %o B aiferges, e o THO0—04, VeFeR—117, A0 28.574979,77.395232
31| Ho HAN Hew, S 0 qaodio—z1, Waev—117, e 28.575899,77.304583 |
32| Ho 5 wiHam, Saex—116, 0o Uelle 81, AIgel 28.564945,77.394355
38 | %0 RIHIC dife) RUIRTT, aeR—116, amorT YIRS 81, ISy 28.559299,77.386633
34| Ho o HicH B Ae, Neei—28, qrad A s e g arg, Aoer 28.56963,77.327776
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35 | Ho i ey, aex—28, S50 A1 T Fee Ngl aied, Arver 28.569629,77.327835
36 | Ho gfmara Hiew, Haev—28, aTaq ¥ WIS Fee Agl oRd, el 28.569556,77.327942
37 | Ho dIE FR IO, WA A0 06, WIcY—28, AIQq A ¢ e Ngl o, | 28.569007.77.325413
RS
38 | M0 THINE P a1, Waex—28, GG A IS FIoC Wl e, AT 28.569007,77.325413
39 | Ho IMEIE BR AR WX, UH TR, JaT—41, PRR IS e 28.561435,77.358593
IgTe 97, el B R, e
40 | 5o U PR FIRT Wrex, UM TG, GoeR—41, [TIR S0 Nael TgTet | 2656144177 355046
T, T ¥ e, ArgsT
41 | Ho U—aF AW, UM SR, Waev—41, (VAN SOCAT oS Usiel O, | 28.561441.77.359046
aredl 79 g, Aver
42 | Ho 9198 BR aTd, AdeR—101, PRI BqHA AFeY UV gl v, AreeT 28.567452,77.379049
43 | Ho TS FR a, W § oS, FRR g ARGR W08 g7 I, 28.556994,77.381446
FeI—101, AITST
44 | %o TR AT o8 FRew, PRX AT AR QU8 T YN, W9CR101, | 2655689177 382401
ST
45 | %o fEfemT ?mﬁm;ﬁq 0 03, 04, ARY W P, IFMOC TN A, | 26.556847.77.382002
=101, i
46 | Ho aifer , T fA9R, Haex—68, Age 28.609882,77.353611
47 j;w WIEE WX, UM A0 YaA—18, A9 WS, T [AUAGR, WICI-56, | 28.606916.77 355559
48 j)?q;ﬂoé‘o W i, e S SRm aewier, wie 90 SN0—03Y, Waek—15, | 28.584633,77311687
49 | Ho I PR DA, e Tac—34, XS MRC, A0S 28.582528,77.365857
50 | Ho ! AR, WY 0 02, 79 IS, A SRARR, Fae¥—52, AqT 28.583729,77.367761
51 | Ho Xifewa Alex (@R are), a1 (@R, Saei—53, A0S] 28.587502,77.361754
52| H0 31 WIE PR a9, IH—BIRARGT, TaeR—52, AT 28.58386,77.368086
53 | H0 STIHS AIeH T4 DR a1, Mhe wiie—70 07, MepRid), Waex—74, A0S 28.57558,77.384209
54| H0 A PR AR Wex, WIeX—117 I GIRSH DUSTSH, gl 28.579154,77.39338
55 | Ho VI HR dIRMT Ve, YTH IRTRE, WIeX—128, NG 28.509633,77.356513
56 | Ho WIFZH &R TAWIS SScae, UM SRTRGR, Waev—128, A0S 28.503974,77.363845
57 | Ho ST0di0TH0 R AT, AT GORTeN, WaeR—168, TSI 28.492303,77.409067
58 | o R a1, A audien, PR RIaER e, JeeR—168, ARET 28.492881,77.409967
59 | 5o Sfacs St [SCiorT, JT audict), IR RIGIaR Whel, Wact—168, ATCST | 28.493579, 77413659
60 | Ho R =1a¥ &R aifdi, a9 auRiel, FIR RIEATeR X ¥hel, WACI—168, AGST | 28.493585, 77.413626
61 | fo TiET WEw 3o¥H, A auRien, MER RIGER a0, NaeN-168, A0ST 28.493664, 77.413838
62 | Ho A1 AT ST AT, U7 WAMEaNT, AR T H0—2, WaeR—141, TGSl 28.502219, 77.421952
63 | Ho UIe &R , UTH YaN], WaeR—141, AT 28.503003, 77.422908
64 | HO 1T HICH, AT AN, WeeR—141, AT 28.509036, 77.417934
65 | Ho AUHSY. HR qIRFT, U ATHAR, HIcX—86, ATST 28.519892, 77.405882
66 | H0 BIR AT, YT UTHAYR, Tehl H0—40, WaeR—86, AT 28.520486, 77.404798
67__| Mo T R aIRFT, ATH FHaUR, NITX—86, ATel 28521342, 77.403021
68 | A0 HeW AT WX, fIeR H0-91, TH—qeRGR, AT 28.546228,77.382875
69 | Ho 78w ¥t WX, Mo 70—90, TH—FARIR, ATS] 28.545998, 77.382773
70 | Ho ¥ Sifcl ATATEE, UTH—aRIel], WaeR—49, IR 13RS 3T A, ey 28562781, 77.379751
71 | Mo I Sifel WO U, A-aNiel, WaeR—9, TR [AwTe AT AIS. | 28.362926, 77379647
RS :
72| Ho TRER 3] SO, @i H0—¥1—336, WaEX_10, ATl 28.590867, 77.330821
73 | H0 WHISAIST qulld, WIfe U—2, ¥ae—8, 1gel 28.590914, 77.328309
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' ?;7‘7.32842‘7

AGILE i Y—2, HacI-8, 2 P 7

75| o = @i fER Sife] Uew, g H0—1, 344, WaAER—0, HIgST | 28.586846, 77327329
76 | 0 IETG B U0 190, e F0—Ta—29, WaeR—63, AT | 28629389, 77.378077
77| H0 TR eSS § (SR B4, BT, AFCN—5, TSl i 28.589531, 77.316928
78 | %o @R Wi, Weex—118, qel 28.584062, 77.407383
79 | 4o 3(7cr A wiew, aev—11s, Arwer 28.583730, 77.407528
80 | Ho RT e digwe, Jaev—118, TS 28.583210, 77.407721
81 | H0 &R af¥, wie F—T—a /19, Tacv—80 AgeT _ 28.552287,77.413084
82 | Ho ITATET 1.UH, Aew, TlC A-0N1—d5, Hqex—6, A0Sl : 28.593194, 77.322875
83 w g1 PR DI, AH—TTaT AEvel, PR Ta H0—2, qeY—68, | 28.599955, 77391273
84 | Ho 9f¥ P widw, Ur-TTa] AEve, PR T F0—2, HFEX—68, ANTST 28.599966, 77.391144
85 3&%@1 = ol wfdw wex, T aravd), Py T 0—2, TFc—68, | 28.599604,77.391138
86 | HaeR—15, UpTel URg GRRR, Saex—15, A0S 28.583588, 77.311951
87 | TH.P. WIS SR W, PRN aex—15, A0Sl 28.584512,77.31179
88 | BT, Wlaw e, TH—aa, HACX—05, TSI 28.586591, 77.317788
89 | aIX® WYl RN Wwex, MH—atell, JaeR—05, A1TS 28.586671,77.317789
90 | Ho ¥y $-Reenm R qos widw, am—eter, HFCR—05, AT 28.586405, 77.317994

91 [ Ho 37 3ifcT Aifeq wiaw, wie Fo H-79, YFeR—05, TSl 28.590049, 77.322069

92 | Ho #1 Wi 3ifcl AR, Waev—o9, TS 28.586336,77.327874
93 | Ho &Y FIRPT, FRR wite—d1—72, HFEI—10, Ao 28.589175, 77.330430
94 | H0 e PR arer qus feeferT, ATe—iT—139, Waex—10, ATST 28.590362, 77.332946
95 | Ho Il Hicw, Wic—ai—198, Waev—10, ATTST 28.590758, 77.333103
9% | flo #R 3ffeY, wre—si—110, AFCI—10, ATST 28.591687, 77.334896
97 | Ho wiiel widw Wvex, Gaev—73, AT 28587151, 77.393104
98 | M0 TER PR IR, X120, TS 28589107, 77.391176
99 | Ho Wi 3ffcT Aarsew, Yaee—73, Ar0eT 28.593313, 77.385066
100 | #o T Wiew, aex—73, e 28.593482, 77.385012
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S1. No. Name & Address of Service Centers established at Non-Confirming Areas ETPII::;II; i >
[o‘ M/s Rashid Washing Centre, Jila Panchayat Market, Kasna, Greater Noida, G.B. Nagar Not Installed
|.as M/s Khushi Auto Service Centre, Jila Panchayat Market, Kasna, Greater Noida, G.B. Nagar Not Installed
M/s Ex Press 3D Car Washing Centre, Tilpta Dadri Road, Greater Noida, G.B. Nagar Not Installed
[aq M/s Shri Krishna Washing Centre, Tilpta Dadri Road, Greater Noida, G.B. Nagar Not Installed
‘05' M/s JZB Washing Centre, Tilpta Dadri Road, Greater Noida, G.B. Nagar Not Installed
10€ | M/s Nirmal Washing Centre, Nirmal Market, Surjapur, Greater Noida, G.B. Nagar Not Installed
|g7 M/s Gear Head Garage, Prasandi Market, Gamma-1, Greater Noida, G.B. Nagar Not Installed
' os M/s Jay Shree Shyam Ji, Habibpur, Greater Noida, G.B. Nagar Not Installed
‘ M/s JSB Car Washing Centre, Habibpur, Bhawar Singh Market, Main Road, Chauganpur, Greater
- Not Installed
* Noida, G.B. Nagar
l ‘° M/s VS Motors, Aicher Market, Pi-1, Greater Noida, G.B. Nagar Not Ingtalled
‘" M/s Raja Custom Motors, Aicher Market, Pi-1, Greater Noida, G.B. Nagar Not Installed
\K M/s Wheel Mart, Aicher Market, Pi-1, Greater Noida, G.B. Nagar Not Installed
| B M's Nagar Washing Centre, Ramphool Market, Pi-1, Greater Noida, G.B. Nagar Not Installed
\ m M/s Subhi Motors, A-114, Sector- Zeta-1, Sakipur, Greater Noida, G.B. Nagar Not Installed
i [5 M/s Car Wash, Zeta-1, Sakipur, Greater Noida, G.B. Nagar Not Installed
‘ ‘6 M/s Delight Car Wash, Plot No.-B-1, AR Market Tilpata, Dadri Road, Greater Noida, G.B. Nagar Not Installed
M/s Anash Washing Center, In front of Denso Company Pvt Ltd, Tilapata Karnwas, Greater Noida,
‘ Not Installed
W G.B. Nagar
119 |Ms Automodix, Plot No.- 209, Old Sakipur, Greater Noida, G.B. Nagar Not Installed
| ‘q M/s Mayank Zoom Wash, Natto ka Madaiya, Near Sigma-3, Greater Noida, G.B. Nagar. Not Installed
‘{o M/s Shaurya Automobile, Shop No.-61, Jagat Farm Market, Gamma-1, Greater Noida, G.B. Nagar. Not Installed
‘Ql M/s Parkash Auto Mobile, Plot No.-3, Gali No.-9, Jagat Farm, Gamma- |, Greater Noida, G.B. Nagar. Not Installed
m M/s Balaji Car Washing Centre, Jila Panchayat Market, Kasna, Greater Noida, G.B. Nagar, Not Installed
M/s Express Car Wash, Tilapata Gol Chakkar, Near 130 Mir. Road, Greater Noida, G.B. Nagar. Not Installed
m.l M/s Krishna Service Centre, Shekhar Market, Haldoni Mod, Greater Noida, G.B. Nagar Not Installed
‘15‘ M/s Suhail Washing Center, Haldoni Jalpura Road, Greater Noida, G.B. Nagar Not Installed
IJ& M's Noida Car Hub, Vill-Jalpura, Near Shiv Mandir, Greater Noida, G.B. Nagar Not Installed
m M/s Classic Automobile, Vill Jalpura, Mod, Greater Noida, G.B Nagar Not Installed
T o T : .
m (N}T ; Tr:;np Wash, Vill- Amenabad, Sector-1, Infront of Flora Heritage, Appartment, Greater Noida, Not Installed
. EEET
M Ms Shyam Motors, Behind Arihant by Amber, Sector-1, Greater Noida, G.B. Nagar Not Installed
M/s KCM Car Washing Center, Chaudhary Khem Chand Market, Near- Mangalya, Sector-1, Greater Not Installed
_IP Noida, G.B. Nagar o
u ' ;4:;8 Srpeed Up Autos, Vill- Amenabad, Near HP Petrol Pump, Amber, Sector-1, Greater Noida, G.B, Not Installed
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M/s Om Motors, Plot No.-5, Near By Backson College, Tugalpur, Greater Noida, G.B. Nagar

B 1 Not Installed
M/s Detailing Masters, ETA-2, Makoda, Near Narmada Society, SKA Metro Villa Road, Greater
3 : : Not Installed
'cgs Noida, G.B. Nagar
B’” M/s Sai Service Center, Haldone, Tugal Pur Market, Greater Noida, G.B, Nagar Not Installed
_]35‘ M/s Express Car Wash, Haldone, Tugal Pur Market, Greater Noida, G.B. Nagar Not st
lg ‘ M/s Car Washing Center, Tugal Pur Market, Greater Noida, G.B. Nagar Not Installed
,377 M/s Motor Craft Sales Pvt Ltd, Dronacharya College, Atta Road, Dankaur, Greater Noida, G.B. Nagar Not Installed
/s Rg i i i B.
m M/s Rana Motors, Dhoom Manikpur, Dadri, Greater Noida, G.B. Nagar Not Installed
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T ST fAvad Hed TR B BT BE BN | dabd #§ oaTa B & B
ql0 Wiy 8Ra aifdrawor, = foeel g alogo Fo 225 /2025 News Item titled “aTfRAT
¥R Y 1000 A ATET B WEN 30 PRIE e U FR W@ gafe appearing in Jagaran
City Noida dated-27-04-2025 # &% 08.05.2025 &7 YIRS aMer & 9fy dorrg & aor
7= 3 fara 8-

1= ... This original application is registered suo motu on the basis of the news item titled @i Fe¥ T 1,000

HY arEeT BT HEE s0 NS X WA B @ G@WE appearing in Jagaran City Noida dated

27.04.2025,

2= The news ttem relates to the approximately 30 crove liters of water wastage every month by illegal vehicle
washing centers in Gautam Budh Nagar, According to the article, around 1,000 such centers are operating
in the district without obtaining the required No Objection Certificate (NOC) from the Ground Water
Department. It also states that registration with the Micro, Small and Medium Enterprises (MSME) is
mandatory for setting up washing centers, The article highlights that around 40 liters of water is wasted
when washing a four-wheeler, and approximately 30 liters is used for a two-wheeler. On average, 250
vehicles - including both two-wheelers and four-wheelers - are washed at each of the 1,000 centers daily.
With an average of 50 liters used per vehicle, this leads to a total wastage of about 30 crove liters of water
every month. The article further mentions that the used water beconies firther unusable due to the presence
of washing detergents. As per existing regulations, washing centers ave required to install Hazardous
Treatment Plants (HTPs). However, neither HTPs nor water harvesting systems are in place at these illegal
centers, resulting in untreated water being discharged into drains and causing significant warer wastage.

3= The above matter indicates violation of the Water (Prevention and Control of Pollution) Act, 1974 and the
Environment (Protection) Act, 1986.

4= The news item raises substantial issue relating to compliance of the environmental norms.
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".... We therefore hereby further direct, that in case the concern State Pollution Control Board
make a recommendation to the concerned electrical supply and distribution agency/company, to disconnect

electricity supply to any industry, for the reason that it primary effluent treatment plant is not
Junctional, it shall honor such recommendation and shall disconnect the electricity supply to such
defaulting industrial concern, forthwith...."
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Hi0 s BRa siffrawor, 7E Aol §RT 300 Ho 225 /2025 News Item titled “arf3iT
Her IR 1000 A qIET W HEM 30 PRI TCY UMl I ® q4g” appearing in
Jagaran City Noida dated-27-04-2025 ® f&=i& 08.05.2025 &1 WIRT 3Maw &1 Ul el

8 @ g@&u 3fY faq B—
I~ *...This original application is registered suo motu on the basis of the news item titled “@RAT #2T 7T
1,000 39 FET T UET a0 FUE A2T Gl FT T TG appearing in Jagaran City Noida
dated 27.04.2025.

2- The news item relates to the approximately 30 crore liters of water wastage every month by illegal vehicle
washing centers in Gautam Budh Nagar. According to the article, around 1,000 such centers are operating
in the distriet without obtaining the required No Objection Certificate (NOC) from the Ground Water
Department. 1t also states that registration with the Micro, Small and Medium Enterprises (MSME) is
mandatory for setting up washing centers. The ariicle highlights that around 40 liters of waler is wasted
when washing a four-wheeler, and approximately 30 liters is used for a two-wheeler. On average, 250
vehicles - ineluding both two-wheelers and four-wheelers - are washed at each of the 1,000 centers daily.
With an average of 50 liters used per vehicle, this leads to a total wastage of about 30 crove liters of water
every month. The article further mentions that the used water becomes further unusable due to the presence
of washing detergents. As per existing regulations, washing centers are required to install Hazardous
Treatment Plants (HTPs). However, neither HTPs nor water harvesting systems are in place at these illegal
centers, resulting in unireated water being discharged into drains and causing significant water wastage.

3-  The above matter indicates violation of the Water (Prevention and Control of Pollution) Act, 1974 and the
Environment (Protection) Act, 1986.

4-  The news item raises substantial issue relating to compliance of the environmental norms,
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3% | 0 e HR a1y gug fSete Ce—1—139, Waev—10, ATTE] 28590362, 77.332946
37 | Ho o Wied, wife—d—1o8, HFeX—10, TSI 28.590758, 77.333103
38 | Ho 4k aifel, welfe—Si—110, Waci—10, oar 28.591687, 77.334896
30 | #lo Wifee widw ey, Faev—7s, Aot 28.587151, 77.393104
40 | 90 TeER @R BN, Hdei—120, F10& 28.589107, 77.391176
41| Ho | sffel Aadew, Wace—73, Arver 28.593313, 77.385066
42 | %o g Aed, Vaee-73, AAve 28.593482, 77.385012
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oo We therefore hereby further direct, that in case the concern State Pollution Control Board
make a recommendation to the concerned electrical supply and distribution agency/company, to
. disconnect
electricity supply to any industry, for the reason that it primary effluent reatment plant is not
Junctional, it shall honor such recommendation and shall disconnect the electricity supply to such
defaulting industrial concern, Jorthwith,...”
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A 3w P o Ak »
e I This original application is registered suo motu on the basis of the news jiem fitled «qqfRir HeT 9 1,000 167 TR 30 Wy ;
ez urfl @3 1@ FATE "appearing in Jagaran City Noida dated 27.04.2025 _
2 The news item relates to the approximately 30 crore liters of water wastage every month by 1
Navar According to the article, around 1,000 such centers are operating in the district withov 4 S T A
u:{:‘.:r;\ 1'run‘\"lhli‘.'l%r';:\md. \\‘n:cl Department. 1t also states that registration with the Micro, Small and Medium rl:murnslcs tMS:lh:iLj is mandatory
tor setting up washing centers. The article highlights that around 40 liters of water js wosted when washlnlg o lTourw! :I:e ;:l.diml -lp;:mrlmalcly in
liters 1s used for a two-wheeler On average, 250 vehicles - including both two-wheelers and ['Dur-.wht:-‘ ‘_H’? = ﬂl{f ltfs Ifr n' eac hu lhc'l.(}{m
centers daily. With an average of 50 liters used per vehiele, this leads 1o a total wastage of about 30 crore liters of water every month. The article

. - il 1 1 0
further mentions that the used water becomes further unusable due to the presence of washing detergents. As per existing regulations, washing

centers are required to install Hazardous Treatment P!:_m:s (HTPs) However, neither HTPs nor water harvesting systems are in place at these illegal
centers, resulting in untreated water being discharged into drains and causing significant water wastage.

3 The above matter indicates violation of the Water (Prevention and Control of Paltution) Act. l“.?'!-i and the Environment (Protection) Act, 1986
4 The news item raises substantial issue relating to compliance of the environmental norms
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" .. IWe therefore hereby further direct, that in case the concerned State Pollution Control Boards make «

recommendation to the concerned electrieal supply and distribution agency/company. (o disconnect electricity supply to an

industry, for the reason that its primary effluent treatment plant is not functional, it shall honour such recommendation, and shall
disconnect the electricity supply to such defaulting industrial concern, forthwith..."
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llegal vehicle washing centers in Gautam Budh
it obtaining the required No Objection Certificute

( )
_ B e
wfafef:  fr=ifafaa ® gamnel arew 9w &
1. Rrenfawr@ werea, [

2 o W wrdures Afer), dex dgel e Rwwy wiewer, ey e @ gW oFRd @ W

afed 6w i sRefae i or/vder e wffa/aRin el @ Reg PUmRR S
@rard] (@0 wir vy wafia o FRRE o e o ey

3. g@ vt s (gee—1), Sowo TgUYT FIEEYT 1Y, wraeres |

GOAFE Maswa Sirleticr Pad day

— — —pu—pr—— SR . VY = N - — BIJ

{srim - }@/% =




567 302 |

‘ )
Sk No,
s Name & Addresy :
M e ——

R w

1 MUS Rashid w ashing Centre, Jila Panchavat Market, Kasna, Greater Noida. G.13. Nagar
TN gt —
R NS Khushi Auto Serviee Centre, Jila Panchayat Market, Kospa, Cireater Noida. G.B. Nagar
_--'-'-'--—_'___ e
3 MIS EX Press 3D Car Washing Centre, Tilpta Dadri Road, Greater Noida. G.B. Nagar
_—-—F"'-.-.—_._— o —
4 Mres Shri Krishna “:il..‘\hillg Centre, Tilplﬂ Dadri Road. Greater N[_]idll. G.13. Nﬂ[.‘.ill'

_—-—l-'-'-_—__

3 M/s 1ZB Washing Centre. Tilpta Dadri Road. Greater Noida, G.B. Nagar

NS A I
. L A 1 Maps
f M Nimmal Washing Centee, Nirmal Market, Surjapur, Greatet Noida. G.B. Nagar
__,_.-—.ﬁ_'__ —]
7 M/s Gear Head Garage, Prasandi Market, Gamma- 1. Greater Noida, G.B. Nagar
N M/s Jay Shree Shyam Ji. Habibpur. Greater Noida, G.B. Nagar
0 M/s JSB Car Washing Centre. Habibpur, Bhawar Singh Market, Main Road. Chauganpur, Greater
Noida. G.B. Nagar
10 M/s VS Motors. Aicher Market. Pi-1. Greater Noida. G.B. Nagar
11 M/s Raja Custom Motors. Aicher Market, Pi-1, Greater Noida, G.B. Nagar

12 M/s Wheel Mart. Aicher Market, Pi-1, Greater Noida, G.B. Nagar

M/s Nagar Washing Centre. Ramphool Market, Pi-1. Greater Noida, G.B. Nagar

13

14 M/s Subhi Motors. A-114. Sector- Zeta-1. Sakipur, Greater Noida, G.B. Nagar

15 M/s Car Wash, Zeta-1. Sakipur. Greater Noida. G.B. Nagar

16 M/s Delight Car Wash. Plot No.-B-1. AR Market Tilpata, Dadri Road. Greater Noida. G.B. Nagar
17 M/s Anash Washing Center. In front of Denso Company Pvt Ltd. Tilapata Karnwas. Greater Noida,

G.B. Nagar

18 M/s Automodix. Plot No.- 209, Old Sakipur, Greater Noida, G.B. Nagar

19 [M/s Mayank Zoom Wash. Natto ka Madaiya, Near Sigma-3. Greater Noida, G.B. Nagar.

20 |M/s Shaurya Automobile. Shop No.-61, Jagat Farm Market. Gamma-1, Greater Noida. G.B. Nagar.

2] M/s Parkash Auto Mobile. Plot No.-3. Gali No.-9. Jagat Farm, Gamma-1. Greater Noida. G.B. Nagar.

79 : AT :
== |M/s Balaji Car W ashing Centre. Jila Panchayat Market, Kasna, Greater Noida. G.B. Nagar.

3 N L . -
23 M/s Express Car Wash. lilapata Gol Chakhar. Near 130 Mtr. Road. Greater Noida. G.B. Nagar.

28
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W

ar Market, Haldoni Mo, Greater Noida, G.B, Nagar a

o Centres Shek
A/s Krishnd Gervice Ce kh

| oo centers Haldang oy \
| Washing pura Road, Greater Noida, G.B. Nogar

M/s Suhai

I Hi-Jalpura, Neap 1.
/s Naida Car'| jub. Vil Near Shiy Mandir. Greater Noida. G.B. Nagar

BRERLASE ile. Vill=Jalpyrg ,
AI/s Classic Automobile Pura, Mod, Greater Noida, G.13. Nagar

1 ‘nﬂbﬂd, S 3, &
M/s Trip Wash. Vill- AR ector-1, Infront of Flora Heritage, Appartment. Greater Noida,

GO NP e

i Betilnd Aribant b Amber, Sector-1, Greater Noida, G.B. Nagar

M/s Shyan

R TR R T I
e Center, Che o .
\ /s KCM Car Washing Center. Ch Widhary Khepy Chand Market, Near- Mangalya. Sector-1, Greater

Noida,GB.Nagar
M/s Speed Up Autos. Vill- Amenabad, Near HP petro| Pump, Amber, Sector-1, Greater Noida. G.B.

Nagar R o LS N R
M/s Om Motors. Plot No.-5. Near By Backson College, Tugalpur, Greater Noida, G.B. Nagar

32
e —————
alins . ETA-2, Makoda, R :
13 Mr’§ Detailing Masters E Near Narmada Society. SKA Metro Villa Road. Greater
Noida, G.B. Nagar

29



304

g &= wrafe
"lmv ﬂ g :
mur&;ﬁ" U1, wum W, BRird sreed, fer—2, FeR Ags], MrgETR

$Ery Yoy
IR g% : l'm:|'cull:rnuillnnrmlppch.in, s /- 0120-2321024

{m W,
HBTWHTE,
g=iooNowso,
dev e
waf w0 ushy gRa afawo, w1 Redh A AR allovo W&l 225 /2025 (Suo Moto) W arfer amwr =i

08.05.2025 |
R dex Ager selfs ﬁmmmmmmmﬁaaraﬂw@wnﬂaammﬁm/vﬁmvmﬁ

Reg srfad @3 o @ W 7|
Helgy,

mmﬂwﬁmwﬂmmﬁmmammﬁmm%ﬁimmm
arfta, ¢ feel § for alovo WA 225 /2025 (Suo Moto) aifta ey faie 08.05.2026 (A Her) &
T s e 8-

1. This original application is registered suo motu on

iex ol @ @ &aig appearing in Jagaran City Noida dated 27.04.2025. ] h

2. The news item relates to the approximately 30 crore liters of water wastage every month by illegal vehicle washing centers in _Gnutam'Budh
Nagar. According to the article, around 1,000 such centers are operating in the district without obtaining the required No Objection Certilicate
(NOC) from the Ground Water Department, It also states that registration with the Micro, Small and Medium Enterprises (MSME) is gnandamry
for sctting up washing centers, The article highlights that around 40 liters of water is wasted when washing a fourwheeler, and approximately 30
liters is used for a two-wheeler, On average, 250 vehicles - including both two-wheelers and four-wheelers - arc washed at each of the 1,000
centers daily. With an average ol 50 liters used per vehicle, this leads to a total wastage of about 30 crore liters of water every month. The article
further mentions that the used water becomes further unusable due to the presence of washing detergents. As per exisling regulations, washing
centers are required 1o install Hazardous Treatment Plants (HTPs). However, neither HTPs nor water harvesting systems are in place at these illegal
centers, resulting in untreated water being discharged into drains and causing significant waler wastage.

3, The above matter indicates violation of the Waler (Prevention and Control of Pollut ion) Act, 1974 and the Environment (Protection) Act, 1986.

4 The news item raises substantial issue relating 10 compliance of the environmental norms......
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_ We therefore hereby further direct, that in case the concerned State Pollution Control Boards make a

recommendation 1o the concerned electrical supply and distribution agency/company, to disconnect eleciricity supply to an
industry, for the reason that its primary effluent treatment plant is not functional, it shall honour such recommendation, and shall

disconnect the electricity supply to such defaulting industrial concern, forthwith...”
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S No. Name & Address of Service Centers established at Non-Confirming Areas ETPII:;?IIII‘:;IJNM
| M/s Sai Service Center, Haldone, Tugal Pur Market, Greater Noida, G.B. Nagar Not Installed
) M/s Express Car Wash, Haldone, Tugal Pur Market, Greater Noida, G.B. Nagar Notisedisd
3 M/s Car Washing Center, Tugal Pur Market, Greater Noida, G.B. Nagar Kot isialied
4 M/s Motor Craft Sales Pvt Ltd, Dronacharya College, Atta Road, Dankaur, Greater Noida, G.B. Nagar Not Installed
5 M/s Rana Motors, Dhoom Manikpur, Dadri, Greater Noida, G.B, Nagar Not Installed

31

570



